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M/’s Adarsh Ent Uddyog,
Rasoolpur, Sadar, Sultanpur
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....... 21. Restrictions on use of certain industrial plants.—
(1) Subject fo the provisions of this section, no person shall, without the previous consent of the State
Board, establish or operate any industrial plant in an air pollution control area: Provided that a person
onerating any industrial plant......
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i 7. In view of the averments in the application and observations in the report of the
Joint Commities, we consider it appropriate {o have response of (1) Stawe of Utiar Pradesh through Chief
Secretary, Government of Uttar Pradesh, (2) District Magistrate, Sultanpur, {3) UPPCB, (4) M/s Maha Laxmi
Ent Bhat, proprietor (Smt Sunder Kali) Viliage Dariyapur (Luhrepur, Jagdishpur) Post office Vallipur, Police
Station and Tehsil Baldirai, District Sultanpur, (5) M/s Ma Vaishno Brick Fieid partner (Shri Shivam Jaiswa),
Village Ram Nagar, Saraiamafi. Police Station Dhanpatganij. Tehsil Baldirai, District Sultanpur and (6) M/s
Adarsh Ent Udhyog proprietor (Smt Kaushalya Devi), Village Rasulpur, Post cifice Vallipur, Police Station
and Tehsil Baldirai, District Sultanpur, whe stand implecaded as respondents No. | 10 6. The Registry is
directed to prepare and attach memo of parties to the application.

3. The Regisiry is directed to issue notices to respondents No. 1 to 6 requiring them to file their
reply/responss within three months at judicial ngt@gov.in preferably in the form of searchable PDF/OCR
Supnorted PDF and not in the form of Image PDF.

4. Notice be served on respondents no. 4 to 6 through the District Magistrate, Sultanpur and for this
purpose notice issued to ihe Project Proponent be sent {0 the District Magistrate, Sulianpur by E-mail for
getting service of the same effected on them and sending his report in this regard.

5. List for furiher consideration on 18.01.2024.......7 _
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Item No. 09 Court No. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHL

{Through Physical Hearing with Hybrid V.C. Option)

Original Application No. 430/2023

Rajendra Singh Applicant

Versus

State of Uttar Pradesh Respondernt

Date of hearing: 12.10.2023

CORAM: HON’BLE MR. JU STICE ARUN KUMAR TYAGI, JUDICIAL MEMEER.
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Application is registered based on a letfer petition received by E-mail

ORDER

1. In compliznee of order dated 01.08.2023 report of the Jaint

Committee has been filed vide ermail dated 10.10.2023.

x I view of the svernens in the application and doservatioas i the
report of the Joint Committer:, we consider it appropriate o have
response of (1) State of Uttar Pradesh through Chiel Secretary,
Government of Uttar Pradesh, (2} District Magistrate, Sultanpur, (3)
UPPCB, (4) M/s Maha Laxmi Ent Bhat, proprietor {Smt Sunder Kali)
Village Darivapur (Luhrepur, Jagdishpur) Post office Vallipur, Police
Station and Tehsil Baldirai, District Sultanpur, (5) M/s Ma Vaéshno- Brick: |
Field partwer (Shri Srvan: Jaizawn), Vilege Ramm Nagar, Sarsreensf, Police
Station Dhanpatganj, Tehsil Baldirai, District Sultanpur and (6) M/s
Adarsh Ent Udhyog proprietor (Smt Kaushalya Devi), Village Rasulpur,

Post office Vallipur, Palice Station and Tehsil Baldirai, District Sultanpur,
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BEFORE THF. NATIONAL G R})T “4]?1{9!5?(:\ .. NEW DELHE
O.A. NO. 430 2023

Rajendra Singh Vs Stie of Urtfar Pradush
1. State of Uttar Pradesh
Through Chief Secretary.
] prpent of Uttar Pradesh
-csupidmic.in - iRespondmn No. b
2. District Magistrate, Sultanpur
Colléctorate Camnus, Suitznpur
Email: dmsul@inic.in T iRespendan Wou O
3. GPPCB
Building Mo, TC-12¥ Vibbun K
Email: ms@uppanin JPesporaian o S
1. M/e Maha Laxmi Ent Bliag,
proprictoy { St Sunder Rty
Village Derisapas | Luhreps:, Jagefihpos T @ S e
Police Station and Tehsil Haldivai. Disirict Sulianpus P 23
) ' { Respowsten Nt
3. Mis Ma Vaishno Brick Ficid partuer 15hri Shivam Juiseese
\{illugc Rain Negar, Sariamafi, Poifcs Station Dhanpargst’
(11 T TN G YA T GT Ty e e Ny S
Tehsil Baldirat, District Suitanpur. Lin- 228001 {Resposdent Mo,
NS Adarsh Ent Udiyoz
proprictor (Smit Kaushalta Devit, Vilince Resvlpes, Pt offiee Vbl
Police Station ani Tehsit Hadizai. [Fct Suliapur. s i
{Resgamdent S 6
NOTICE
Whereas the abine titled Application was listed before the Hon'ble Tobunal ow i
PD e I023 e aitior and repoct is enclosedi whea the [rifumal intze-alds i |
et Fur L padanen et b {

“3_fn view of the sy crments in the application and oheervations i the report {
of the Joint Commitiee, we consider it appropriate 10 have response of (1)
State of Uttar Pradesh through Chief Secretary, Government of Utiar
Pradesh. (2) District Magistrate, Sultzapur, (3) UPPCI3, (4) Mis Maha Loxmi
Ent Bhat, propricter (Smt Suader Kali) Village Dariyaper (Luhrepur.
Jagdisiypurj Post office Valfipur. Police Sration and Tehsit Bakgirah, District
Suitanpur. (5) M/s Mu Vaisheo Urick Field partner (Shri Shitam Jaiswa).
Village Ram Nagar. Saraiamafi. Police Station Dhanpatganj. Tehsil Baldirai.
District Sultaggur and (61 Mo Adarsh Ent Udbvog proprietor {Smi:
Kaushalya Devij, Viliage Rasuipur, Post office Valliper, Police Station and 25
Tehsil Baldirai. D_isu-icl Sultanpur, who stand impleaded as respondents Ne.
1 tn 6. The Registry is directed to prepure and attach memo of narties to the

WW&‘ AR,

3. The Registry is directed to issuc notices to respomdents Noo 1m0 requiring
them to file their rephy ‘resge cithin thiree months o7 petickdngs@ gov.in
preferably in the furm of seare ahle POFAQCTIE Supported PUF awd aot i
the form of Lmage PIIF
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